" CENTRAL_ADMINISTRATIVE TRTRINAL
BANGALORE BENCH

Second Floor,

® ' Commercial Comple*,’
Indiranagar,
Bangalore-560 038.
Review Application No.26/1994i Dated:i~ 15 JUL 1994

APPLICATION NUMBER; 527 °of 1993,

APPLICANTS: R 5 D NDENTS:
“Govt.of India b o .
y SeCre‘t I : A .
gpartment” of Labour, hungQ Sri.C.J.iurslidhar . = -0 -
and another ‘ v/s
A Sri.M.Vasudeva Rao,Add1l.Centrsl Govt.Stng. COunSel

High Court Bulldlng,Bangalore-560001.

Subject:- Forwarding af copies ¢f “he Crders passed by the
Central administrative Tribunal, Bangalore.

Please find enclesed “erewith a copy nf the WRDER/

STAY WRDER/INTERIM ORDER/, passed by this Tribunal. in the above

mentioned application(s) on___05-07-1994. 3
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: In the Central Administrative Tribunal
@
Bangalore Bench
Bangalore
N ORDER SHEET
/Ofe Ve Application NO.... .. ceveevrnsenrernnne 2 6 ..... of 199q
Abplicant

7 C \7_ M Respondent

Ger : NAVA URALIDHAR

SE&% \b/ Wm el & Oy S'éfy,k/jf.chW\“’y /3 L.
Advocate for Appllcam

Advocate for Respondent
M.V RAO
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